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                                             ​   Disclaimers 
 
TERMS & CONDITIONS OF USAGE of cVIGIL Investigator  App 

MOST IMPORTANT: BECAUSE FEATURES ARE IN DEVELOPMENT STAGE, VERSIONS                 
MAY BE UNSTABLE 

We thank you for sparing your valuable time for using cVIGIL Investigator Application.                         
Before proceeding further, we encourage you to read the terms carefully and agree to                           
abide by it. Should you have any reservation about the following terms set out for the                               
app, you are free to exit and uninstall the app. 

Version 1.0 RC5 has been built on the basis of functional testing and feedback during                             
beta testing. Additional inputs from the users for RC5 version shall be evaluated on their                             
merit, and only suggestions found suitable by ECI shall be incorporated in the iterative                           
builds and consequential final release of the app. Therefore, you are encouraged to                         
always use the latest build of the cVIGIL Investigator App whenever updates are                         
available. Selected feedback providers could be contacted telephonically by ECI                   
software development team for eliciting additional inputs on a feature/ feedback. 

The application automatically fetches the GPS location of your mobile while replying to                         
any complaint. The Election Commission of India does not give any warranties, whether                         
express or implied, as to the suitability or usability of the mobile application.  

Should you encounter any bugs, glitches, lack of functionality or other problems on the                           
application, please let us know immediately by using the feedback link provided in the                           
application. 

The cVIGIL Investigator App cannot be used for lodging any complaint/ grievance on                         
any matter pertaining to Election Commission of India.   

All photo/ video and details uploaded using the application shall become property of the                           
ECI. ECI could use the uploaded data for official purposes at its own discretion without                             
any further notice.  
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1. Overview  
  
cVIGIL Investigator allows Field Teams to promptly investigate MCC/Expenditure                 
violation incidents, based on citizens’ inputs accessed in real time on their mobile                         
devices. Citizens’ complaints on model code of conduct violations are lodged on cVIGIL                         
App before they get assigned to respective Field Unit on authorisation from District                         
Controller. 
 
 
 
A Field Team will have to accept or reject a case assigned to them via cVIGIL                               
Investigator App. All the complaints provide geographical coordinates via Global                   
Positioning System to help the unit identify the incident spot to start investigation. After                           
completing the investigation on the complaint, the Field Team submits status report                       
along with evidence to respective Returning Officer. 
 
 
 
cVIGIL Investigator is used during election period that commences from the date of                         
notification of election. It can be used by Field Teams comprising of Flying Squad Unit                             
(FST), Video Surveillance Team (VST), MCC Enforcement Squad (MES) and Reserve                     
Force/Staff. 
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2. Intro Slider 
Intro slider screens have been designed to guide the users on how to use the app just                                 
after installation. 
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